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Mintral Plants in Kersla

47. Shri Manibhal J. Patel: Will the
Prima Minister be pleased to state:

(a) whethey Government propose to
take Over some mineral planis from
Kerala Government and to export the
products separated from the heach
sands of Kerala;

{B) I 0, the names of various pro-
ducts; and

{¢) the countries to which these pro-
duets are proposed to be exported and
the estimated foreign exchange likely
1 be earmed per annum?

The Minister of Staje in the Depart-
ment of Atomic Energy (Shri M. 8,
Gurupadaswamy): ay Indian Rare
Earths Ltd—a public sector under-
taking. wholly subscribed by Central
Government—is nedotiating with the
Kerala Government to take over the
assets of Hopkin & Williams (Travan-
core) Ltd.—a Hritish frm—which
closed down its plants in 1960 &nd
whose assets were atlached under the
Revenue Recovery Act by the Kerala
Government for  non-payment of
roralty dues.

fb) After restarting the plants pro-
poscd 10 be laken over in Chavura,
(K.=v'+ §t), Mmenite, Monazite,
Rutile & Zircun will be produced.

{c} These products are proposed to
e exporied mainly to Japan. Czecho-
slovakia ang UK. The estimated
foreign exchange likdly to be earned
per annum is as below:

Nameofthe  Quantity  Vahue

Product ¢ ?:LTJ (Rx. 1.1_.1-;::.)
Thnenite 41,200 .53
Zireen 1,000 494
ToraL 26.47

Chanda Cotamitise’s Reports on Media

of Infermstion and Broadcasiing
48
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Will the Minister of Information and
Broadeasting be pl d to state:

(a) whether all the Reports of the
Chanda Commitice on the Media of
Information and Broadcasting nave
been finally studied and examined by
Government: and

(b} if so, which of the recommenda-
tions have been accepted by Govern-
ment and how far they have been im-
plemented?

The Minister of Information and

Broadrasting (Shri K. K. Shab): (a)
and (b). The Chanda Committee has

presenied five Reports, ag follows:
"Dt of receipt Toul

st subject
Na.

of the t  No. of
e Recom-
mends-
1ions
1. Ru'io and Tele-
ViSion. 1B-4-1966 219
2. Documentary Films
& Mewsreals. 1-9-1966  Totf
3. Adverrising & Visual
Publicity. 24-9-1966 53
4+ Press Information
& Publicity 24-1-1967 155
5. Co-ordinmion of the
Medis of Com~
munication. 31-3-1967 117




99 Written Angwers

Three Statementy indicating decisions
taken in all on J80 out of 319 recom-
mendationg contained in the Report on
“Radio and Television” have already
been laid on the Table of the House,
on 24th August, 1968, 23'h Movember,
1966 and 2ist March, 1967, respective-
ly. Out of the 180 recommendations
which were considered, 180 have besn
pted, The remaining 39 r
mendations of this report are still un-
der consideration, Every attempt is
made to expedite implementation of
recommendations which are accepted
subject to availability of funds. The
recommendationg containeq in the re-
malni~3 four report; are being ex-
amined.

Draft

of Nuclear Non-Proliferation
Trecaiy

49. Shri Nath Pai: Will the Minister
of Extermal Affiirs be pleazrd to
state:

fa} whether it is a fact that the
Goverrrments of USS.R. and USA
have submitted to Government 32
draft of Nuclear Non-proliferation
Treaty;

(b) if 30, when the draft was recejv-
¢d by Government;

{c) the salien! features theroof;

(d) whether Government hive sent
thelr reaction; and

(e) if go, the nature thercof?

The Minister of Extermal Affairs
(Shri M, C. Chaglt): () to (e). These
two Governmentgs h e been discus-
#ing between themeelves =suth a draft
Treaty and the Government of India
have Meen informally shown a copy
of the draft. Since the Treaty is still
fn the drafting stage. no official com-
ment on it is considered desirable,
However, the Government of India
have communicated to these two Gov-
ernmemnts their general attitude to-
wards this question, viz,, that a non-
proliferation Treaty should conform to
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the principles set out in General As-
sembly Resolution 2038 (XX), it should
be comprehensive and non-dipcTimi-
natory, it should embody an acceptable
balance of obligationg between nucleay
eng non-nuclear powers; it should not
impede the development of nuclear
energy for peacefu] purposes and it
should be a step towards general and
complete disarmanen; and particular-
ly nuclear disarmament

U.S. Military Amistance to Imlla

50, shri K P. Singh Deo:
Shri D. N. Deb:
Shri Sidheshwar Prasad:

Will the Minister of External Allairs
be pleased to state:

{a} whether it is a fact that the
U.S. Government have decided not to
resume military assistance 1o Indla
whiclh wus suspended in 1865;

(1) if so, the reasons therefor:

{¢) whether it is a'so a fa 1 that the
U.S. Governmwnt have decided to
rinse the U.S. Military Supply Mission
in India; and

(d) if so. the reasons therefur?

The Minister of External Affairs
(S5hri M. C. Chagla): (a) ind (bl
When the (GGovernment of 1ndia was
obliged lp undertake a-Defence pro-
framme consequent ypon the Chinese
aggression azainst this country in 1862,
the U.S. Goyvernment agreed to contri-
bute nesistance by way of the supply
of equipment, {0 some extent =g grants
and nlso on credit. At the time of the
Indo-Pakirtan conflict of Auzust-Sep-
tembor 1965, the U.S.  Government
dacided to suspend all such assistance
to India, as to Paksitan In February
1985, they dec'ared to resume the sup-
ply of non-lethsal equipment to either
country by sale on cash or credit terms
but all grants and all supplies nf lethal
equipment remainad suspended. The
U.B8. Government have now nnoune-
ed, without wsoecifying any resssns,
that they will not resume any grant
miltary assistance, but they have yo-
moved the restriction on the supply





